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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTH ZONE
BENCH AT CHENNAI

(Under Section 18(1) read with Sections 14, 15 of National
Green Tribunal Act, 2010)
Additional Affidavit
in
IA 35 of 2022
in
Original Application No. 148 of 2021

IN THE MATTER OF:

State of Andhra Pradesh,

Represented by its Secretary to the
Government, Water Resources Department,
Secretariat, Velagapdi,

Guntur district, Andhra Pradesh

522503. Mail: splcs-wrd@ap.gov.in

Phone: 0863-2444248

........ Applicant/6t: respondent
-Vs-

1.D. Chandramouleswara Reddy,

Age 63 years, S/o D.Shankar Reddy,
H.No.S-1-321,

Singapore Township,
Puttampalli, YSR Kadapa district,
cell:9347421276 Andhra Pradesh
Pin Code:516002.

2. Avva Venkatasubba Reddy,

Age 43 years, S/o A.Papi Reddy,
H.No.2-103-A,

Jillela village, Banaganapalli,
Kurnool district, cell: 9491410720,
Andhra Pradesh PinCode:518176.

3. Sk. Jani Basha,

Age 47 years, S/o Saida Saheb
H.No.2-323, Masid bazar,
Paluvai, Rentachintala Mandal,

)

/

Principal Secretary to Government
Water Resources Department
A.P. Secretariat, Amaravati
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Guntur district, cell-9704791872
Andhra Pradesh PinCode:522421.

4. Vajrala KotiReddy,
Age 58 years, S/o V.GaliReddy,
H.No. 1-16A, Rajapalem (V),
Tripuranthakam Mandal
Prakasam district,
Cell-866668801
Andhra Pradesh PinCode:523326

5. Naraboina Venkata Rao,
Age 37 years,S/o N.Venkateswarlu,
HNo : 4-125, PataPaluvai
(v) Rentachinthala mandal,
Prakasam district,
Cell- 62814 38214
Andhra Pradesh PinCode:522421.

6. Siddadapu Gandhi,
Age 49 years, S/o Rama Raghaviah,
H.No. 4-237, Madugula
post, Gurazala mandal,
Guntur district, cell-95420
93969 Andhra Pradesh
PinCode:522415.

7. Garikapati Venkata Ramanaidu,

Age 41lyears, S/o Garikipati Raghava Rao,

H.No.2-14 penumalli post
Penumalli village,

Pedanamandal, Krishna District,
cell-9550503347

Andhra Pradesh PinCode: 521369.

8. Annem Soreddy,
Age 34 years, S/o Gali Reddy,
1-201/1, Gopireddygari
street, Tallapalli Village,
Macherla Mandal,
Guntur District,
Cell No : 94417 03118
Andhrapradesh-Pincode:522426

9. Pandipati Venkaiah,
Age 64 years, S/oPandipati Yesobu,
H.No.4206,Valiveru(V)
Tsunduru Mandal, Guntur

district. Cell No: 8886045140
Andhra Pradesh Pin Code: 522318

....Respondents/Applicant

Principal Secretary to Government
Water Resources Department
A.P. Secretariat,Amaravati.
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10.Union of India

Represented by its Secretary,

Ministry of JalShakti,

Shram Shakti Bhavan,

New Delhi 110001

Mail:secy-mowr@nic.in

Phone:011-24695262,24695265

11.Union of India
Represented by itsSecretary,

Union Ministry of Environment, Forest &
CC Indira Paryavaran Bhavan,

Jorbagh, New Delhi-110003
Mail:secy-moef@nic.in
Phone:011-24695262,24695265

12.National Board of Wildlife,
Represented by its Chairman,
MoEF&CC, New Delhi. Indira
Paryavaran Bhavan, Jorbagh,
NewDelhi-110003.

13.Krishna River Management Board,
Represented by its Member Secretary, Govt.
of India, Ministry of Water Resources,

5%Floor, Jalasoudha, Errum Manzil,
Hyderabad-500082.
Mail:membersecretary-krmb@gov.in
Phone:040-23301858

14.State of Telangana,
Represented by its Chief Secretary,
Secretariat, Hyderabad-500022.
Mail:cs@telangana.gov.in
Phone:040-23452620

Additional affidavit filed on behalf of the Applicant/6*
Respondent/State of Andhra Pradesh

I, J. Syamala Rao, S/o Sri. J.Satyanarayana Murthy(Late), aged
about 55 years, Occ: Principal Secretary to Government, Higher
Education Department, Government of Andhra Pradesh, presently

holding Full Additional Charge as Principal Secretary to Water

Principal Secretary to Government
Water Resources Department
A.P. Secretariat, Amaravati.
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Resources Department, Andhra Pradesh, R/o Vijayawada, do hereby

solemnly affirm and sincerely state on oath as follows:

1.1 am the Full Additional Charge as the Principal Secretary,
Water Resources Department to the Government of Andhra
Pradesh and I am well acquainted with the facts of the case. I
am authorised to depose on behalf of the Applicant/6t
Respondent/State of Andhra Pradesh.

2.1t is humbly submitted that the Applicant State of Andhra
Pradesh herein filed the above application for punishing the
Chief Secretary and all other Officials responsible for the
deliberate and wilful violation of orders dated 29.10.2021 and
13.12.2021 passed in OA 148 of 2021 by this Hon’ble
Tribunal. When the above application is pending adjudication
before this Hon’ble Tribunal, the Special Chief Secretary of
the 14t respondent/5t respondent/State of Telangana gave a
categorical undertaking dated 12.02.2022 to this Hon’ble

Tribunal which reads as follows:

“I am herewith filing the present affidavit in the form of
undertaking that the Project Proponent is not proceeding with
the work and the works which were hitherto being executed
have been brought to a safe level and the works have been
stopped...” (para 4)

“Further, I will undertake that neither we proceed with the
work during the pendency of the Application nor we have any
intention to do so during the pendency of the above
Applications. This Affidavit in the form of an undertaking may
be taken on record on behalf of the Project Proponent..” (para 0)

Principal Secretary to Government
Water Resources Department
A.P. Secretariat, Amaravati
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3. It is humbly submitted that, it came to light that in spite of
the specific orders passed by this Honble Tribunal on
29.10.2021 and 13.12.2021 and the undertaking of the
Special Chief Secretary of Irrigation Dept., State of Telangana
dated 12.02.2022, the 14t respondent/5th respondent/State
of Telangana is proceeding with the construction of PR LIS. I
am herewith filing newspaper reports published on
30.07.2022(herewith enclosed as Annexure-1) which shows
that one of the component work relating to pump house
under package-1 of PR LIS is going on at Yellur(V),
Kolhapur(M), Nagarkulrnool(Dt). A perusal of the said articles
would show that as a part of the construction of pump house
at 100 metres depth, tunnel lining, cable connections and
earthing works are going on and when the construction
material are being transported, five workmen died at the
project site. Thus, the construction work relating to PR LIS is
going on and the 14t respondent/S® respondent/State of
Telangana has been proceeding with these construction works
in wilful and deliberate violations of orders dated 29.10.2021
and 13.12.2021 and the undertaking dated 12.02.2022.
Thus, 14t respondent/5th respondent/State of Telangana nor
its officers have no respect for law and the orders passed by
this Hon’ble Tribunal dated 29.10.2021 and 13.12.2021. In

addition to the above, they also violated the undertaking given

by the Special Chief Secretary of State of Telangana on (/{7)/

Principal Secretary to Government
Water Resources Department
A.P. Secretariat,Amaravati.
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12.02.2022 before this Hon’ble Tribunal.

4. Thus, it is a specific case of the Applicant State of Andhra
Pradesh that in spite of specific orders passed by this Hon'’ble
Tribunal not to proceed with the construction work of PR LIS,
the 14t respondent/5t respondent/State of Telangana did
not stop the construction work and on the contrary in
violation of its own undertaking it is proceeding with the
construction work of PR LIS. The averments in IA 35 of 2022
and the averments in this additional affidavit and the
materials placed along with it shows, the wilful and deliberate
violations of the State of Telangana. In these circumstances,
the Special Chief Secretary of State of Telangana and all other
officers responsible for wilful and deliberate violations of
orders dated 29.10.2021 and 13.12.2021 passed by this
Hon’ble Tribunal are liable to be punished. In order to bring
these subsequent events to the kind notice of this Hon’ble
Tribunal, the 6% respondent State of Andhra Pradesh is
constrained to depose this additional affidavit. If the Special
Chief Secretary of State of Telangana and all other officers
responsible for this wilful and deliberate violations are not
punished, the Applicant State of Andhra Pradesh and its
inhabitants will suffer irreparable loss and injury.

5. In the interest of justice, it is humbly prayed that this Hon’ble

Tribunal may be please to permit the Applicant State of

\/

Principal Secretary to Government
Water Resources Department
A.P. Secretariat,Amaravati.
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Andhra Pradesh to file this additional affidavit along with the
documents and the same may be treated as the part and
parcel of IA 35 of 2022 in OA 148 of 2021 and pass such
other order or orders as this Hon'ble Tribunal may deem fit
and proper as otherwise the Applicant State of Andhra

Pradesh and its inhabitants will suffer irreparable loss and

DEPONENT

Principal Secretary to Government
Water Resources Department
A.P. Secretariat,Amaravati
Solemnly affirmed at Vijayawada,
Andhra Pradesh on this the
day of August, 2022 and

BEFORE ME
signed his name in my presence

P. AT ke

ADVOCATE

PENUMAKA AJAY BABU
ADVOCATE MA,LLM.,

HIGH COURT OF A.P.
CELL:9493494444 9966370959



VERIFICATION

I, J. Syamala Rao, S/o Sri. J.Satyanarayana Murthy(Late), aged
about 55 years, Occ: Principal Secretary to Government, Higher
Education Department, presently holding Full Additional Charge as
Principal Secretary to Government, Water Resources Department,
Andhra Pradesh, R/o Vijayawada, do hereby state that what is stated

above in paragraphs are true to the best of my knowledge and belief.

Dated at Vijayawada on this the  day of August, 2022.

DEPONENT

Principal Secretary to Government
Water Resources Department
A.P. Secretariat, Amaravati
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THE=:m HINDU

TELANGANA

Five contractual workers of Palamuru-Rangareddy lift
irrigation project killed in worksite mishap

The Hindu Bureau

HYDERABAD JULY 29, 2022 12:29 IST
UPDATED: JULY 29, 2022 12:29 IST

Cables of crane bucket carrying cement-concrete mix snap fall on workers

Five workers engaged by the contractor agency executing the Package-I works of Palamuru-
Rangareddy Lift Irrigation Scheme (PRLIS) were killed in a mishap when the cables of crane bucket
carrying the cement-concrete mix snapped and fell on those working in the work pertaining to the
underground pump house near Regumangadda village of Kollapur mandal in Nagarkurnool district.

Of the deceased, three were from Jharkhand and one each were from Bihar and Andhra Pradesh.
When contacted, Chief Engineer of the project M.A. Hameed Khan confirmed the incident and stated
that the contract agency had shifted the injured to Hyderabad after the accident that took place in the

wee hours on Friday.

Family members of the deceased alleged that at least a couple of the injured would have been saved
had there been timely help to shift the injured toa hospital. They stated that there was no response
from the contract agency officials for two hours.

A family member of one the deceased told The Hinduthat they had been complaining about the weak
cables of the crane for over a week now with a request for their replacement but their pleas went

unheard resulting in the mishap in the early hours of Friday, claiming five lives.

The deceased were identified as Bholenath (35), Praveen (38) and Kamlesh (36) from Jharkhand, Sonu
Kumar (36) from Bihar and D. Srinivas alias Seenu (40) of Nidadavole in East Godavari district of

Andhra Pradesh.
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The kin of the deceased demanded justice to their families as they have lost the earning members and
said there were no word either from the work agency or from the government so far. A relative of
Seenu, one of the deceased from A.P, said the deceased has four school going children — three
daughters and a son — and their future had become bleak with the death of the lone earning member
of the family.
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CONTAINER FALLS
ON WORKERS AT
PALAMURU, 5 DEAD

DC CORRESPONDENT -
HYDERABAD, JULY 29

Five workers died on the
spot after a container that
was being carried by a
crane fell on them at a
workspot of the Palamuru-
Ranga Reddy lift irriga-
tion scheme (PRLIS) locat-
e¢d at Redamanagadda
locality of Kollapur police
limits in Nagarkurnool
district, reports reaching
here said on Friday.

B Full report on Page 4



CONTAINER FALLS
FROM (RANE, 5
WORKERS KILLED

DC CORRESPONDENT
HYDERABAD, JULY 29

Five workers died on the
spot after a container that
was being carried by a
crane fell on them at a
workspot of the Palamuru-
Ranga Reddy lift irrigation
scheme (PRLIS) located at
Redamanagadda locality of
Kollapur police limits in
Nagarkurnool district. The
victims are natives of Bihar
and Jharkhand.

Kollapur inspector B.
Venkat Reddy said about
1.000 workers were working
at the site when the contain-
er fell at the pump house of
the project. The crane was
carrving the container
which had material to put
in pillars. The rope snapped
and the material fell on the
victims. Venkat Reddy said
a case of negligence caus-
ing death was registered
and a probe was taken up.

The bodies of five persons
were shifted to Osmania
Hospital mortuary for post
mortem. The police would
hand over bodies to their
family members. The
deceased were identified as
Srinu, Praveen. Kamlesh,
Sonu and Balanath, natives
of Bihar and Jharkhand.
Another worker suffered
serious injuries. BJP state
president and MP Bandi
Sanjay Kumar expressed
grief over the deaths of the
construction workers and
demanded that the state
government provide com-
pensation for the families of
the victims. TPCC presi-
dent and MP A. Revanth
Reddy also demanded com-
pensation for the victims’
family members and said
the government should take
action on the officials for
their negligence.
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